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No. 11995 /Checker ‘ Bilaspur, Dated 30" July, 2024
111-10-8/2000(V1Il)

In exercise of the powers conferred by Sub-section (1) of Section 12 of the Chhattisgarh Civil
Courts Act, 1958 (Act No. 18 of 1958) and in supersession of its previous Notification No. 16588/Checker/ill-
10-8/2000 (VIII), dated 13.12.2023, the High Court hereby directs that the Courts of District Judges, Civil
Judges, Senior Division and Civil Judges Junior Division as established by the L.aw Department Notification No.
1798/2331/21-B/2024, dated 30-07-2024 for each Civil District in Chhattisgarh shall sit with effect from the date
01.08.2024 at the places specified against them in the table below:-

TABLE
Sk Name of Civil Court of District Judges Court of Civil Judges Court of Civil Judges
No, District Senior Division Junior Division
Place of Sitting No. of Place of Sitting No. of | Place of Sitting | No. of
Courts Courts Courts
M (2} (3) 4 (%) (6) 0] (8)
1 Balod 1. Balod 2 1. Balod 3 1. Balod 2
2. Gunderdehi 1 2. Dallirajhara 1
3. Daundilohara 1
2 Balodabazar- 1. Balodabazar 5 1. Balodabazar 2 1. Balodabazar 2
Bhatapara 2. Bhatapara 1 2. Bhatapara 1 2, Simga 1
3. Kasdol 1
3 Balrampur- 1. Ramanujgan] 2 1. Ramanujgan] *2 1. Balrampur 1
Ramanujganj 2. Wadrafnagar 1
3. Rajpur 1
4 Bastar (Jagdalpur) | 1. Jagdalpur 3 1. Jagdalpur 3 1. Jagdalpur 8
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5 Bemetara 1. Bemetara 2 1. Bemetara 3 1. Bemetara 2
2. Saja 1

6 Bilaspur 1. Bilaspur 13 1. Bilaspur 5 1. Bilaspur 10
2. Pendraroad 2 2. Pendraroad 2 2. Pendraroad 1

3. Bilha 1 3. Kota 2

4. Marwahi 1

5. Takhatpur 1

7 Dakshin  Bastar | 1. Dantewada 5 1. Dantewada 1 1. Dantewada 2
(Dantewada) 2. Sukma 2 2. Bijapur 1

3. Bijapur 1 3. Bacheli 1

4. Konta 1

8 Dhamtari 1. Dhamtari 1 1. Dhamtari 2 1. Dhamtari 3
2. Kurud 1 2. Nagri 1

3. Kurud 1
9 Durg 1. Durg 15 1. Durg 5 1. Durg 18
2. Patan 1 2. Bhilai-3 2

3. Bhilai-3 1 3. Dhamdha 1

10 | Janjgir-Champa 1. Janjgir 5 1. Janjgir 2 1. Janjgir 4
2. Sakti 2 2. Sakti 2 2. Sakti 1

3. Champa 1 3. Dabhra 2

4. Akaltara 1 4. Pamgarh 1

5. Jaijaipur 1

6. Navagarh 1

7. Malkharoda 1

8. Champa 1

11 Jashpur 1. Jashpur 1 1. Jashpur 2 1. Jashpur 1
2. Kunkuri 2 2. Kunkuri 1 2. Patthalgaon 1

3. Patthalgaon 1 3. Bagicha 1

4. Kunkuri 1

12 | Kabirdham 1. Kawardha 1 1. Kawardha 4 1. Kawardha 2
(Kawardha) 2. Pandariya 1

13 | Kondagaon 1. Kondagaon 1 1. Kondagaon 2 1. Narayanpur 1
2. Narayanpur 1 2. Keshkal 1

14 | Korba 1. Korba 3 1. Korba 3 1. Korba 3
2. Katghora 3 2. Katghora 2 2. Katghora 2

3. Pali 1

4. Kartala 1

15 |Koria (Baikunthpur)| 1. Baikunthpur 1 1. Baikunthpur 2 1. Baikunthpur 2
2. Manendragarh 2 2. Manendragarh 2 2. Manendragarh 1

3. Chirmiri 1 3. Chirmiri 1 3. Janakpur 1

16 | Mahasamund 1. Mahasamund 3 1. Mahasamund 3 1. Mahasamund 4
2. Saraipali 2 2. Saraipali 1 2. Pithoura 1

3. Basna 1

4. Bagbahara 1

17 | Mungeli 1. Mungeli 2 1. Mungeli 3 1. Mungeli 1
2. Lormi 1

18 | Raigarh 1. Raigarh 9 1. Raigarh 2 1. Raigarh 6
2. Sarangarh 1 2. Gharghora 1 2. Dharamjaigarh 1

3. Gharghora 1 3. Sarangarh 2 3. Kharsiya 2

4, Bilaigarh 1

5. Bhatgaon 1

6. Gharghora 1

7. Sarangarh 1
19 | Raipur 1. Raipur 18 1. Raipur 8 1. Raipur 22
2. Gariaband 1 2. Gariaband 2 2. Gariaband 1

3. Rajim 1

4. Tilda 1

5. Devbhog 1

20 | Rajnandgaon 1. Rajnandgaon 3 1. Rajnandgaon 2 1. Rajnandgaon 3
2. Khairagarh 1 2. Ambagarh-chouki 2 2. Dongargarh 1

3. Dongargarh 1 3. Dongargarh 1 3. Khairagarh 1

4. Khairagarh 2 4. Chhuikhadan 1

21 Surajpur 1. Surajpur 5 1. Surajpur 4 1. Surajpur 4

2. Pratappur 1 2. Pratappur 1

22 | Sarguja 1. Ambikapur 7 1. Ambikapur 3 1. Ambikapur 5
(Ambikapur) ) 2. Sitapur 2

23 | Uttar Bastar | 1. Kanker 3 1. Kanker 3 1. Kanker 1
(Kanker) 2. Bhanupratappur 1 2. Bhanupratappur 1 2. Pakhanjur 1
TOTAL | 133 106 \ 166

Note:- #2 Courts of Civil Judge , Senior Division — (Ramanujganj-1 + Balrampur-1) .
(Balra rasé}g\z rma)

Registrar General
ae — \




HIGH COURT OF CHHATTISGARH, BILASPUR

Endt. No. 11996 {Checker Bilaspur, Dated 30™ July, 2024

111-10-8/2000{VH1}

Copy of Notification Nos. 1796 & 1798/2331/21-B/2024 dated 30-07-2024, issued by the

Law & Legislative Affairs Department, Mantralaya, Mahanadi Bhawan, Atal Nagar, Nava Raipur &
Notification No.11995/Checker/lll-10-8/2000 (VIIl), Dated 30/07/2024 issued by the High Court
of Chhattisgarh, Bilaspur, are forwarded to:-

1.

2.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

The Additional Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,
Bilaspur, for information of her Ladyship.

Private Secretary to Hon’ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Homble Shri Justice Sachin Singh Rajput, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Honble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.

P A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High Court of
Chhattisgarh, Bilaspur for information.

Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh, Bilaspur
for information.

The Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs
Department, Mantralaya, Mahanadi Bhavan, Atal Nagar, Nava Raipur for information.

The District and Sessions Judge, Balodabazar-Bhatapara/Bilaspur/Durg/Janjgir-
Champa/Kabirdham (Kawardha)/Mahasamund/Raigarh/Raipur for information anc
necessary action.

The District and  Sessions Judge, Balod/Balrampur-Ramanujganj/Bastai
(Jagdalpur)/Bemetara/Dakshin Bastar (Dantewada)/ Dhamtari/Jashpur/Kondagaon,
Korba/ Koria (Baikunthpur)/ Mungeli/ Rajnandgaon/ Surajpur/ Sarguja {Ambikapur)/Uttat
Bastar (Kanker) for information.

The Principal Judge/Judge, Family Court, Balod/ Balodabazar/ Bastar (Jagdalpur).
Bemetara /Bilaspur/ Dakshin Bastar (Dantewada)/Durg/ Dhamtari/ Janjgir-Champa
Jashpur/Kabirdham (Kawardha)/ Korba/ Koria at Manendragrah/Kondagaon.
Mahasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surajpur/ Sarguja (Ambikapur).
Uttar Bastar (Kanker) (Chhattisgarh), for information.

Cand-



23.
24,

25.

26.

27.

28.
28.

30.

a2l

32.

33.

— R

The Registrar, Industrial Court, Ghadi Chowk, Raipur, for information

The Judge, Commercial Court, (District level), Atal Nagar, 2n Floor, Yojna Bhawan,
Near Police headquarters, Nava Raipur, for information

The Additional Registrar (Judicial/AdministrationID.E.& E/ Classification) High Court of
Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information.

The Secretary, High Court Legal Services Committee, High Court of Chhattisgarh,
Bitaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Additional Registrar, Work Section, Confidential Section, High Court of
Chhattisgarh, Bilaspur for information and necessary action.

The Dy. Registrar, District Establishment Section, High Court of Chhattisgarh, Bilaspur
for information and necessary action.

The Controller, Government Regional Press, Khairagarh Road, Rajnandgoan,
Chhattisgarh with a request to publish it (Notification  No. 11995/Checker/
111-10-8/2000 (VIIl), Dated 30/07/2024 issued by the High Court of Chhattisgarh,
Bilaspur, in the forthcoming issue of Chhattisgarh Gazette.

Section Officer/Incharge, Court Manager/ Accounts/ Pension/ Protocol/ Dispatch
/Compliant/ Writ/ Civil/ Criminal/ Central Filing Section/Record Room (Adm.)/ Stationary/
Supreme Court Section/ Library/SCMS Cell, High Court of Chhattisgarh, Bilaspur for
information.

I/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this endorsement
in the official website to this High Court. \

—
1 Azé Db o
(Balram Prasad%\épjr%a)/

Registrar General
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LAW AND LEGISLATIVE AFFAIRS DEPARTMENT MANTRALAYA

GOVERNMENT OF CHHATTISGARH

MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR (C.G.) 492002

No) 7 6/2331 /XXI-B/C.G./2024,- In exercise of the p
section (1) of Section 9 of the Bharatiya Nagarik Suraksha Sanhita,2023 (No.46
of 2023) and in supersession of all previous Notifications, the State Government,
in consultation with the High Court of Chhattisgarh, hereby, establishes, with
effect from 01-08-2024, the following Courts of Judicial Magistrate First Class
and Judicial Magistrate Second Class in each District as shown in column (2) at

the places specified in column (3) and the number of courts as mentioned against

NOTIFICATION

each in the table below, namely:-

Raipur, Dated

30 JuL 2024

/07/2024

owers conferred by sub-

TABLE
S. |— Name of the Name of the Place Name of Courts
No. District Judicial Judicial
Magistrate Magistrate
1* Class 2" Class
1) (2) 3) “) (5)
1 Balrampur- (i)  Balrampur 2 -
Ramanujganj (i) Ramanujganj 1 -
(iit) Wadrafhagar 1 -
(iv) Rajpur | -
2 | Bastar (Jagdalpur) | (i)  Jagdalpur 11 2
3 Balodabazar- (i) Balodabazar 4 -
Bhatapara’ (i)  Bhatapara 1 -
(iif) Simga ] -
{iv) Kasdol | -
4 | Balod (i) Balod 5 -
(ii)  Gunderdehi | -
(iiiy Daundilohara 1 -
(iv)  Dallirajhara 1 -
5 | Bemetara (i) Bemetara 5 -
(i)  Saja 1 -
6 | Bilaspur (i) Bilaspur 15 3
(ii}  Pendraroad 3 -
(iii) Bilha | -
: (iv) Kota 2 -
5 {v) Marwahi 1 -
1 (vi) Takhatpur ] -

Sl




7 | Dakshin Bastar (i) Dantewada 3
(Dantewada) (i) Bijapur 2
(tii) Sukma 2

(iv) Bacheli |

{v) Konta 1

8 | Dhamtari (1)  Dhamtari 5
(i)  Kurud 2

(iti) Nagri |

9 | Durg (i Durg 23
(i)  Patan 1

(iii)  Bhilai-3 3

(iv) __ Dhamdha I

10 | Janjgir-Champa (i)  lanjgir 6
(iiy  Sakti 3

(it} Dabhra 2

(iv) Champa 2

(v)  Pamgarh l

(vi) Jaijaipur |

(vii) Navagarh 1

(viii) Malkharoda 1

(ix) Akaltara 1

t1 | Jashpur (iy  Jashpur 3
(i)  Patthalgaon 1

- (iii) Kunkuri 2

. (iv) Bagicha |

i2 | Kabeer Dham (iy Kawardha 6
{Kawardha) (i)  Pandariya 1
13 | Kondagaon (M Kondagaon 2
(i)  Narayanpur 2

(iti)  Keshkal | ]

14 | Korba {1} Korba 6
(ii)  Katghora 4

(iiiy  Pali ]

(iv) Kartala 1

15 | Koria (i)  Baikunthpur 4
{Baikunthpur) (ity  Manendragarh 3
(iiiy  Chirmiri 1

(iv) Janakpur 1

16 1 Mahasamund (0 Mahasamund 7
(ity  Saraipali 1

(iii)  Pithoura 1

(ivy Basna |

(v)  Bagbahara !

17 | Mungelt (i)  Mungeli 4
(i} Lormi |

18 | Raigarh (i)  Raigarh 8
(i)  Dharamjaigarh |

(iit}) Gharghora 2

(iv) Sarangarh 3

(v)  Kharsiya 2

(vi) Bilaigarh |

L2




— T Tein Bhageon [ 1 :
19 | Raipur (i) Raipur 30 4

. (i)  Gariaband 3
(ifi)  Rajim 1 -
(iv)  Tilda 1 -
{v) Devbhog | -
20 | Rajnandgaon (1)  Rajnandgaon 5 j 2
(i)  Ambagarh 2 -

Chouki

. (ili) Dongargarh 2 -
s (iv) Khairagarh 3 -
(v)  Chhuikhadan 1 -
21 | Sarguja (i)  Ambikapur g 3
(Ambikapur) (i)  Sitapur 2 -
22 | Surajpur (i) Surajpur 8 -
(ii) Pratappur 1 -
23 | Uttar Bastar (i Kanker 4 I
(Kanker) (i)  Bhanupratappur I -
(iii)  Pakhanjur I -
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By order and in the name of the
Governor of Chhattisgarh,

(Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department




= 3 1024
Endt. No.l}o%é?ﬁ1/XXI-B/C.G./2024 Raipur, aated W7 204

s—t—TRegistrar General, High Court of Chhattisgarh, Bilaspur with reference to

memo No.11254/Checker/I11-10-8/2000(Pt.VIII) Bilaspur, Dated 19 July,

2024 for information and necessary action

Private Secretary to Hon’ble Law Minister, for perusal,

. Private Secretary to Principal Secretry, Law, Govt. of Chhattisgarh,

Mantralaya, Raipur for perusal,

4. Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

5. Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.

jz“ o AR

(Shahabuddin Qureshi)
Additional Secretary
o Government of Chhattisgarh
'\b\Law & Legislative Affairs Department




GOVERNMENT OF CHHATTISGARH
LAW AND LEGISLATIVE AFFAIRS DEPARTMENT, MANTRALAYA
MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR ( C.G.) 492002

NOTIFICATION 30 JuL 2024
Raipur, Dated /07 /2024
No.\q’g 9/233 I/XXI1-B/2024,- In exercise of the powers conferred by clause (b)
of Section 5 of the Chhattisgarh Civil Courts Act, 1958 (No. 19 of 1958), and in

supersession of all previous Notifications, the State Government, hereby
establishes, with effect from 01/08/2024, Courts of District Judges, Civil Judge
(Senior Division) and Civil Judge (Junior Division) in the following 23 (Twenty
Three) Civil Districts of the State as specified against each Civil District in the
schedule below, namely:- _

SCHEDULE

S. | NAME OF CIVIL DISTRICT 1 NUMBER OF COURTS
No. ' District Civil Civil
ST Judges Judges Judges
{(Senior (Junior
Division) Division)
1. | Balrampur-Ramanujganj 2 2 3
2. | Bastar (Jagdalpur) 3 3 8
3. | Balodabazar- Bhatapara 6 4 3
4. | Balod 2 4 4
5. | Bemetara 2 3 3
| 6. | Bilaspur 13 8 15
. R
. 7. | Dakshin Bastar (Dantewada) 5 | 4 5
8 |Dhamtari 1 3 5
9. {Durg 15 7 21
10. | Janjgir-Champa : 7 6 12
11. | Jashpur 4 3 4
12. | Kabirdham (Kawardha) ! 4 3
13. | Kondagaon 1 3 2
14. 1 Korba 6 5 7
15. | Koria (Baikunthpur) 4 5 4




16. | Mahasamund 5 4 7

17. | Mungeli 2 3 2
18. | Raigarh 11 5 13
19. [ Raipur 19 10 26
20. | Rajnandgaon 5 7 6
21. | Sarguja (Ambikapur) 7 3 7
22. | Surajpur 6 5 4
23 | Uttar Bastar (Kanker) 4 4 2
ST

FHHID /2331 /21—9 /B, /2024 BTG FIER IR HRF=E, 1958
(FArE 19 9 1958) B YRI5 (@) T Yacd Wil @ 9AM 4 @R g, T
@ P afRmEEel B afifsd Fv0 gY T WROR, UAGERI, W B
frfarfad 23 (Qzw) Rifde el 8 0 ogel ¥ Rffe srgar e
T, @R e (R fediom) e eaer =rane G [$der)
% e &6 01.08.2024 ¥ efiT @Rl 8, 3fefid —

S. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. e ~rgEler | SgEER AER
it wgramelte
(Rifrax CRE
f¥du) fedier=)
1. | SORMER—ATSES 2 2 3
2. | TR (GRS EYR) 3 3 8
3. | gEIgIaToIR-HICIYRT 6 4 3
4. | = I ) 4 4
5. | 9HaRT 2 3 3
6. | faemagR 15 8 15
7. | <teyor e (Saren) 5 4
8. | gAad | 3 5
9. |5 15 7 21
10. | STiortR—=ar 7 6 12
11, | SrEgR 4 3 4
12, | diRem (Faen) ] 4 3




13, | @mera I 3 2
4. | wRAl 6 5 7
15. | @iRar @@EEYR) 4 5 4
16. | AETHHS 5 4 7
17. | it \ 2 3 2
18. | vame " \_ 1 5 13
19. | AR o 19 10 26
20. | SToTTEE 5 7 6
21, | RS (@TIRITR) 7 3 7
22, | IO 6 5 4
23 | Sk awR (@) 4 4 2

L

By order and in the name of the
Governor of Chhattisgarh,
- (Rajnish Shrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Departrx}zeél'ia
0 30 JuL
Endt. No.\q’j 9 /12331 /XX1-B/2024 Raipur, dated .07.2024

vl./@gistrar General, High Court of Chhattisgarh, Bilaspur with reference to
memo No. 11254/Checker/III—10-8/2000(Pt.VIII) Bilaspur, Dated 19 July,
2024 for information and necessary action.

7. Private Secretary 1o Hon’ble Law Minister, for perusal,

3. Private Secretary to Principal Secretary, Law, Govt. of Chbattisgarh,
Mantralaya, Raipur for perusal,

4. Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

5 Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.
&» 2a-F VA

(Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
ﬁ\Law & Legislative Affairs Department

Z3-



